INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 20-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE SATBEER SINGH GODARA, JUDICIAL MEMBER

IN COURT ROOM 4

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2623/DEL/2022 2017-18 | [A] GEETU KAMRA (R/M)
2 ITA 6021/DEL/2025 | 2011-2012 | [A] GEETIKA SINGH (E- ( FILE ))
3 | ITA 7026/DEL/2025 | 2016-2017 ([é](EIOLEO)')JERATIVE CANE DEVELOPMENT UNION LTD SAMBHAOLI, HAPUR
4 | ITA7027/DEL/2025 | 2017-2018 S%&g&%ﬁ?ﬁ;ﬁ{f;{;’f‘%F‘I)LEQ’SLOPMENT UNION LTD, SIMBHAOLL,
5 | ITA 7415/DEL/2025 | 2018-2019 |[A] SURBHI KHANDELWAL (E- (FILE))
6 | ITA 7432/DEL/2025 2017-18 | [A] RAJESH GUPTA
_77_# ITA 7450/DEL/2025 2015-16 | [A] AGARWAL FINESTATE PVT LTD (E- (FILE))
>8 ITA 7452/DEL/2025 2019-20 | [A] NITISH JAIN
9 | ITA 8145/DEL/2025 2018-19 | [A] AJAY NAGPAL
10 | ITA 8221/DEL/2025 2012-13 [A] SUBHASH CHANDER
11 | ITA 8224/DEL/2025 2021-22 | [A] BHUPENDER SANDHU
12 | ITA 8315/DEL/2025 2017-18 |} [A] ASHOK KUMAR AGARWAL
13 | ITA 8319/DEL/2025 2017-18 | [A] SUMAN LATA LAMBA
14 | ITA 8320/DEL/2025 2017-18 [A] ROHIT GOEL
15 | ITA 8321/DEL/2025 2017-18 [A] VIKAS
16 | ITA 8376/DEL/2025 2017-18 | [A] ROHTAS SINGH DUGGAL
. 17 | ITA 8377/DEL/2025 2020-21 [A] PRAVEEN GUPTA
18 | ITA 8382/DEL/2025 2011-12 [A] DELTA LEASING AND FINANCE LTD
19 | ITA 8385/DEL/2025 2018-19 | [A] CHILDREN OF THE WORLD (DELHI) SOCIETY
20 | ITA 8413/DEL/2025 2011-12 [A] RAMESH YADAV (E- (FILE))
21 | ITA 8414/DEL/2025 | 2017-2018 | [A] KULDEEP SINGH (E- (FILE))
22 | ITA 8416/DEL/2025 2017-18 | [A] SH. RAJ KUMAR AGGARWAL (E- (FILE))
23 | ITA 8417/DEL/2025 2020-21 [A] KRISHAN KUMAR YADAV (E- (FILE))
74 | ITA 8418/DEL/2025 | 2023-24 | [A] BAY LAUREL RETREAT (E- (FILE))
25 | ITA 8426/DEL/2025 | 2016-17 | [A] LAXMI BUILDTECH PRIVATE LIMITED (E- (FILE))
26 | ITA 8465/DEL/2025 2018-19 [A] ANSHU KUMARI
27 | ITA 8487/DEL/2025 2012-13 { [D] IMV INFRASTRUCTURE PRIVATE LIMITED (E- (FILE))
28 | ITA 8500/DEL/2025 2023-24 { [A] RAJENDER SINGH SIHAG (E- (FILE)}
29 | ITA 8306/DEL/2025 2015-16 | [A] REFIRAL SOLUTIONS PRIVATE LIMITED (E-(FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 21-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE SATBEER SINGH GODARA, JUDICIAL MEMBER
IN COURT ROOM 4

Srl | Appeal Number Aizr:rt. Assessee Name Remarks
1 |ITA 7457/DEL/2025| 2017-18 |[A] INDERJEET KAUR, NEW DELHI (E- (FILE))
2 | ITA 7482/DEL/2025| 2020-21 |[A] KOMAL KUMAR (E- (FILE))
3 |ITA 7581/DEL/2025| 2017-18 |[A] KARAN OBEROI (E-(FILE))
4 |ITA8517/DEL/2025} 2021-22 |[D] ALAKA MARS PRIVATE LIMITED (E- (FILE))
5 |ITA 8549/DEL/2025 2017 [D] GAURAV JAIN (E- (FILE))
© 6 | ITA 8552/DEL/2025| 2018-2019 | [A] BAJRANG KUMAR AGGARWAL (E- (FILE))
7 | ITA 8558/DEL/2025| 2017-18 |[A] CHARANJIT KAUR (E- (FILE))
8 |ITA 8563/DEL/2025| 2012-13 |[A] VERONICA GEORGE (E- (FILE))
9 |[ITA 8569/DEL/2025| 2016-17 |[A] SAFFRON GROCERIES PRIVATE LIMITED (E- (FILE))
10 | ITA 8572/DEL/2025| 2017-18 |}[D] RAINI CHOPRA (E- (FILE))
11 }ITA 8575/DEL/2025 | 2023-24 |[A] DEEPAK CHAUHAN (E- (FILE))
12 | ITA 8576/DEL/2025 | 2018-2019 {[A] RAJESH KUMAR (E- (FILE))
13 | ITA 8579/DEL/2025| 2020-21 |[A] DEEPAK KUMAR YADAV (E- (FILE))
14 | ITA 8589/DEL/2025| 2012-13 |[A] MAMTA ARORA (E- (FILE))
15 | ITA 8590/DEL/2025| 2017-18 |[A] MADAN (E- (FILE))
16 | ITA 8593/DEL/2025 | 2022-23 | [A] SATINDER KAUR (E- (FILE))
17 | ITA 8602/DEL/2025| 2014-15 |[A] JABBAR KHAN (E- (FILE))
18 | ITA 8607/DEL/2025| 2015-16 |[A] OLYMPIC ZIPPERS LIMITED (E- (FILE))
19 | ITA 8618/DEL/2025| 2015-16 |[A] JUGRAJ SINGH CHAUHAN (E- (FILE))
20 [ITA 8625/DEL/20251 2012-13 |[A] DINESH KHATRI (E- (FILE))
21 | ITA 8630/DEL/2025 | 2018-19 |[A] KHALID ALI (E- (FILE))
22 | ITA 8632/DEL/2025| 2017-18 |[A] DHARMENDER GREWAL (E- (FILE))
23 | ITA 8633/DEL/2025 | 2012-13 | [A] SUKHBIR SINGH (E- (FILE))
24 | ITA 8636/DEL/2025{ 2017-18 |[A] NIRAMAYA CHARITABLE TRUST (E- (FILE))
25 | ITA 8637/DEL/2025| 2019-20 |[A] RAJPAL SINGH (E- (FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 22-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE SATBEER SINGH GODARA, JUDICIAL MEMBER
IN COURT ROOM 4

Assmt.

Sr Year

Appeal Number Assessee Name Remarks

1 |ITA 7411/DEL/2025| 2012-13 |[[A] KULJEET SINGH

2 | ITA B692/DEL/2025| 2017-18 |[A] RADHA BANSAL

3 |ITA 8693/DEL/2025| 2016-17 |[A] RAVINDER PAL SINGH

4 |ITA 8694/DEL/2025| 2013-14 |[A] RANJU GOEL

5 |ITA 8704/DEL/2025| 2012-13 |[A] RAJ KUMAR KAPOOR

6 |ITA8705/DEL/2025} 2013-14 |[A] PARMOD KUMAR

7 |ITA 8747/DELj2025| 2017-18 |[A] ORION MANUFACTURING INDIA PRIVATE LIMITED (E- (FILE))

8 |ITA 8758/DEL/2025| 2017-18 |[A]INDERJIYOT SINGH

"9 |ITA 8760/DEL/2025| 2017-18 [[A] VIBHA BHATIA

10 |ITA 8762/DEL/2025| 2017-18 |[A] ASHISH KUMAR

11 | ITA 8768/DEL/2025 | 2022-23 | [A] KALPANA

12 | ITA 8769/DEL/2025) 2013-14 |[A] SATENDER KUMAR CHUMBAK

13 | ITA 8776/DEL/2025 | 2017-18 |[A] KAMAL GUPTA (E- (FILE))

14 | ITA 8780/DEL/2025 | 2020-2021 | [A] SUNIL KUMAR SAXENA (E- (FILE))

15 | ITA 8789/DEL/2025| 2020-21 |[A] KAMLESH TYAGI (E- (FILE))

16 {ITA 8790/DEL/2025| 2013-14 |[A] ROSE TECHNOBUILD PRIVATE LIMITED (E- (FILE))

17 | ITA 9010/DEL/2025{ 2019-20 |[A] KANCHAN RAWAL

18 | ITA 9011/DEL/2025| 2011-12 |[A] SHOKINDER KUMAR

19 | ITA 9012/DEL/2025) 2017-18 |[A] NS ASSOCIATES

20 |ITA 9013/DEL/2025( 2017-18 |[A] PREM RATAN JOSHI

21 {ITA 9017/DEL/2025| 2017-18 |[A] VED PAL BHATIA

22 {ITA 9059/DEL/2025{ 2019-20 |[A] REAL VALUE FOODS PRIVATE LIMITED

23 | ITA 9067/DEL/2025| 2020-21 |[A] AASTHA INFRACITY LIMITED

24 | ITA 9138/DEL/2025( 2020-21 |[[A] AITA POLYMERS (P) LTD.

25 | ITA 8362/DEL/2025{ 2012-13 |[A] SUNDER BAI (E-(FILE))

26 | ITA 4857/DEL/2025( 2015-16 [ [A] SANJEEV KUMAR RASTOGI

27 | ITA 6507/DEL/2025 | 2012-13 | [A] MAHENDAR KUMAR SONI (E-(FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 27-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE SATBEER SINGH GODARA, JUDICIAL MEMBER

IN COURT ROOM 4

Srl | Appeal Number A:Z'::' Assessee Name Remarks
1 |ITA 6478/DEL/2014| 2010-11 |[A] M/S. CANE DEVELOPMENT COUNCIL, TITAWI ((R/C))
2 | ITA 2704/DEL/2022| 2017-18 |[A] BRAHAM KAUR
. 3 {ITA6191/DEL/2025] 2020-21 |[A] SHAM SUNDER DHINGRA (E- ( FILE )}
4 [ITA 8297/DEL/2025| 2023-24 |[A] GEMINI HARYANVI CHARITABLE TRUST (E-(FILE))
5 |ITA 8806/DEL/2025| 2012-13 |[A] KAPIL CHAUHAN (E- (FILE))
6 |ITA 8812/DEL/2025| 2012-13 |[A] GAURAV DHIR (E- (FILE))
7 |ITA 8814/DEL/2025] 2017-18 |[D] HANS RAJ AHUJA (E- (FILE))
8 |[ITA 8816/DEL/2025| 2018-19 |[A] MANSI GULATI (E- (FILE))
9 (ITA 8818/DEL/2025 | 2017-2018 [[A] ROSHNI KAPQOOR (E- (FILE))
10 | ITA 8823/DEL/2025| 2015-16 |[A] NUPUR MTHUR
11 |ITA 8824/DEL/2025| 2012-13 |[A] OM PRAKASH
12 | ITA 8828/DEL/2025| 2017-18 |[A] MANSOOR BAITHA
13 | ITA 8829/DEL/2025| 2017-18 {[A] MANSOOR BAITHA
. 14 | ITA 8830/DEL/2025| 2019-20 |[A] VISHESH DEVELOPERS PVT LTD
15 | ITA 8879/DEL/2025| 2016-17 |[A] AMRIT CSR FOUNDATION (E- (FILE))
16 | ITA 8884/DEL/2025| 2023-24 |[A] RAIBIR SINGH MAKHNI (E- (FILE))
17 | ITA 8887/DEL/2025 | 2022-2023 | [A] ACHAL PREM CHAND GUPTA (E- (FILE))
18 | ITA 8892/DEL/2025{ 2017-18 |[A] SHIVAM AGARWAL (E- (FILE))
19 [ ITA 8893/DEL/2025| 2010-11 |{[A] MADAN LAL (E- (FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 28-JANUARY-2026 (WEDNESDAY)

BEFORE HON'BLE SATBEER SINGH GODARA, JUDICIAL MEMBER

IN COURT ROOM 4

Assmt.

Sri | Appeal Number Year Assessee Name Remarks
1 |ITA 8360/DEL/2025| 2018-19 |[A] VANDANA SHARMA (E-(FILE))
2 | ITA 8895/DEL/2025| 2011-12 |[A] SUBH KARAN YADAV (E-(FILE))
3 |ITA 8897/DEL/2025| 2017-18 |[A] SHUBIRA PRASAD (E-(FILE))
4 |ITA 8903/DEL/2025| 2023-24 |[A] PUNAM MAKHNI (E-(FILE))
5 | ITA 8915/DEL/2025| 2017-18 |[A] KIFAYTULLA (E-(FILE))
6 |ITA 8927/DEL/2025| 2023-24 |[A] LALA MAHABIR PRASAD & SONS HUF (E-(FILE))
7 |ITA 8936/DEL/2025| 2022-23 |[A] ANIL KUMAR (E-(FILE))
8 |ITA 8942/DELJ2025| 2018-19 |[A] NAVEEN SONI (E-(FILE))
9 |ITA 8944/DEL/2025| 2023-24 |[A] AMBIKA PRASAD MANGARAJ (E-(FILE))
10 |ITA 8945/DEL/2025| 2015-16 |[[A] GURPREET KAUR (E-(FILE))
11 | ITA 8946/DEL/2025 | 2023-24 |[A] BADAL GUPTA HUF (E-(FILE))
12 | ITA 8947/DEL/2025| 2012-13 |{A] JITAN KUMAR (E-(FILE))
13 | ITA 8976/DEL/2025{ 2014-15 |[A] SATISH KUMAR HUF (E-(FILE))
14 | ITA 8977/DEL/2025, 2017-18 {[A] AABHAY PERIWAL (E-(FILE))
15 | ITA 8988/DEL/2025| 2017-18 |[A]V D CREATIONS PRIVATE LIMITED (E-(FILE))
16 | ITA 8994/DEL/2025| 2019-20 |[A] AVALON INFRASTRUCTURES PVT. LTD. (E-(FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 29-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE SATBEER SINGH GODARA, JUDICIAL MEMBER

IN COURT ROOM 4
Srl | Appeal Number A$:::,t' Assessee Name Remarks
1 |ITA 1337/DEL/2025| 2014-15 |[D] SURESH KUMAR JAIN (E- FILE)
2 | ITA 5844/DEL/2025| 2010-11 |[A] BHIM SINGH (E-( FILE ))
3 |ITA 6973/DEL/2025| 2021-22 |[A] NAVNEET NANDLAL GOENKA (E- (FILE))
; 4 |ITA 7125/DEL/2025| 2012-13 |[A] MOHAMMAD PARWAIZ AKHTAR (E- (FILE))
5 [ITA7291/DEL/2025| 2020-21 |[A] BALHARA TRADERS (E- (FILE))
6 |ITA 7642/DEL/2025| 2020-2021 | [A] ANSHIKA MISHRA (E-(FILE))
7 | ITA 8331/DEL/2025| 2018-19 |[A] DEEPAK BATRA (E-(FILE))
8 | ITA 8355/DEL/2025| 2020-2021 |[A] GAURAV YADAV (E-(FILE))
9 |ITA 9005/DEL/2025| 2017-18 |[A] SUNDER
10 | ITA 9093/DEL/2025{ 2010-11 [[A] INDERPAL KAUR REKHI
11 | ITA 9124/DEL/2025| 2022-23 | [A] ANUJ JAIN
12 | ITA 9134/DEL/2025( 2017-18 |[A] RAGINI BHADAURIA
13 |ITA 9172/DEL/2025| 2017-18 |[A] YOGESH PRUTHI
14 | ITA9177/DEL/2025| 2012-13 |[A] ARUN ADLAKHA
15 | ITA 9198/DEL/2025| 2018-19 |{D] AZAD SINGH AHLAWAT
16 ITA 9205/DEL/2025| 2017-18 |[A] SMT. RANI JAIN
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